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Odisha: IPS officer under lens over allegations of engaging GRP constable for domestic work
PTI 07 Jun 2026 18:35 IST

Bhubaneswar, Jun 7 (PTI) The Odisha crime branch has initiated a probe into allegations that a senior IPS officer
had illegally engaged a GRP constable, who was lynched last month, for household work, officials said on Sunday.
The investigation has been assigned to Additional Director General of Police (Railway and Coastal Security) Arun
Botha, who has been asked to conduct a detailed inquiry into the allegations against another ADG-rank officer,
Dayal Gangwar.

According to an official communication from the Inspector General of Police (IGP), CID-Crime Branch, Botha had
been asked to submit a detailed report to the office of the Additional DGP, HRPC by May 30 for onward
submission to the National Human Rights Commission (NHRC).

The copy of the letter was made available to the media on Sunday.

The development follows a petition filed by one Bhajaman Biswal before the NHRC, alleging that Gangwar had
engaged Government Railway Police (GRP) constable Soumyaranjan Swain, who was allegedly beaten to death by
a mob on May 7 at Balianta on the outskirts of Bhubaneswar, for domestic work beyond official duties.

The deceased constable's parents have also alleged that Gangwar subjected their son to both physical and mental
harassment, including forcing him to perform personal household tasks.

Following the allegations, the state government transferred Gangwar, who was then serving as ADG
(Communications), and posted him as Officer on Special Duty in the home department.

It was further alleged that during his tenure as ADG (Railway), Gangwar had engaged several GRP personnel,
including Swain, for domestic work.

Meanwhile, an NHRC team, which is independently probing the alleged lynching incident, has questioned
Gangwar and recorded statements from the deceased constable's family members, his girlfriend, an ambulance
driver, and two women who levelled allegations of attempt to rape charge against the constable.

Swain was assaulted by a mob on May 7 after his motorcycle allegedly collided with a scooter carrying two women
in Balianta police station area, following which he was accused of assault and attempted rape.

The crime branch is currently probing two cases related to the incident one on the lynching and another on the
alleged attempt to rape.

So far, at least 18 people have been arrested in connection with the lynching case. PTI AAM AAM
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Purification Puja held in Kendrapara Collectorate after youth found dead
Religious rituals and purification puja were performed at the Kendrapara District Collector’s office on Sunday.
By Sunita On Jun 7, 2026

Kendrapara: Religious rituals and purification puja were performed at the Kendrapara District Collector's office on
Sunday. The purification ceremonies was held after a youth was found dead under mysterious circumstances
inside the premises.

The body of Srichandan Das, was recovered from the Collectorate, under mysterious circumstances.

According to sources, the District Collector’s office premises were cleaned and washed then a cleansing ritual was
performed in front of the Ganesh Idol. The entire office complex is undergoing purification.

While his family is demanding a stringent investigation into his death, a purification process is being held at the
office premises. According to a complaint filed by the victim’s father, the Crime Branch will investigate the case.
The matter has also been referred to the National Human Rights Commission (NHRC) to ensure a smooth and fair
investigation.

On Friday, Srichandan Das, son of Bharat Chandra Das of Raitundi village under Derabisi block, was found
hanging from the railing of a staircase leading to the General Miscellaneous Section of the Kendrapara district
Collector’s office.

Police reached the spot after being informed, recovered the body and sent it to the district headquarters hospital
for post-mortem examination. Shrichandan was reportedly residing in a rented house in the Basulei area under
Kendrapara Town police limits.
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Odisha Mob Lynching Case: Crime Branch Probes Senior IPS Officer's Role After NHRC Intervention
by OB Bureau June 7, 2026 in Bhubaneswar, City

Bhubaneswar: The Crime Branch of Odisha Police has initiated a probe into serious allegations that a senior IPS
officer illegally engaged deceased GRP constable Soumyaranjan Swain for domestic household work.

In an official letter, Inspector General of Police (IGP), CID-CB, has requested Additional Director General of Police
(Railway & Coastal Security), Arun Bothra, to conduct a detailed investigation into the matter. The letter dated May
26 had sought a probe report by May 30, 2026. Copy of the letter was made available to media on Sunday.

The development came after one Bhajaman Biswal moved the National Human Rights Commission (NHRC)
alleging that senior ADG-ranked IPS officer Dayal Gangwar engaged GRP constable Soumyaranjan Swain, who
was beaten to death by a mob on May 7 in Balianta area on the outskirts of Bhubaneswar, for his domestic
household work beyond official engagements.

Meanwhile, Gangwar was questioned by the NHRC team which visited Odisha in connection with the lynching
case, in which GRP constable Soumya was killed.

It may be noted that the state government has transferred Gangwar, who was serving as the ADG
(Communications) and posted him as Officer on Special Duty (OSD) in the Home Department. It was alleged that
Gangwar, during his tenure as the Railway ADG, engaged several GRP constables, including Soumya for domestic
household work. Though he was transferred as the ADG (Railway), he did not allow Soumya and others to return
to their original place of posting.

The senior IPS officer was drawn into the controversy after Swain's parents alleged that their son had been
subjected to mental torture by Gangwar and forced to perform personal work unrelated to official duties. They
alleged that Swain was made to look after Gangwar's gymnasium centre and suffered severe mental stress.

The family claims that Soumya was the victim of a well-planned conspiracy. The NHRC took cognisance of the
matter and launched an inquiry.

During the five-day long investigation last week, the two-member probe panel of the Commission met several
people, including Soumya'’s parents, relatives, girlfriend and the ambulance driver and the two girls who had
levelled allegations of sexual assault against the 32-year-old constable.

According to the allegations, deceased Soumya and his friend Om Prakash were riding a motorcycle when it
collided with a scooty carrying the girls near Ramchandrapur under Balianta police station on May 7. An
argument allegedly followed. It was alleged that Soumya misbehaved and attempted to sexually assault them.
When they raised an alarm, locals rushed to the spot and attacked the two and Soumya got killed in the process.
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GRP submits report on IPS officer to human rights cell
Debabrata Mohapatra Jun 7, 2026, 08.23 PM IST

Bhubaneswar: The Government Railway Police (GRP) has submitted a detailed report on senior IPS officer Dayal
Gangwar to the human rights protection cell (HRPC) of the Odisha police, stating that deceased constable,
Soumya Ranjan Swain, was illegally engaged for domestic work by Gangwar.

The GRP acted on a directive from the crime branch, which is probing Swain's recent mob lynching, and furnished
its findings on Gangwar's conduct during his tenure as ADG (railway) in 2023-24.

“We submitted our inquiry report to the HRPC and the crime branch on May 30. Based on statements of several
personnel and circumstantial evidence, it was prima facie established that Swain was engaged in personal work
for the IPS officer without any written order. His deployment was purely on the verbal instructions of the officer,” a
senior police officer said.

On May 25, Gangwar was shunted from the post of ADG (communication) and appointed officer on special duty
(OSD) in the home department — a posting widely seen as punitive and a demotion for a senior officer.

Although Gangwar’s role is not directly linked to Swain's lynching, which followed allegations of a rape attempt in
Balianta on May 7, he faces an administrative inquiry after Swain’'s family accused him of exploitation and
harassment. The family claims Swain was under severe mental stress due to the officer’s treatment.

The National Human Rights Commission (NHRC), which is investigating both the circumstances of Swain’s death
and the alleged misuse of subordinate staff, recorded Gangwar's statement during its field inquiry in
Bhubaneswar from June 1 to 5. The IPS officer has so far refrained from commenting publicly on the allegations.

Amid the controversy, DGP Y B Khurania recently issued a general order cautioning that no personnel should be
deployed to any organisation on verbal instructions.

In a related development, Swain'’s close friend Nishikant Mohanty on Saturday handed over to the crime branch a
personal diary written by the deceased constable. “The diary reflects his mental anguish and contains his issues
with Gangwar. The crime branch must carry out a thorough and impartial probe,” Mohanty said.
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Human rights panel takes suo motu note of Ludhiana factory deaths
Story by HT Correspondent, Ludhiana * 1d «

The National Human Rights Commission (NHRC) has taken suo motu cognisance of the death of three workers and injuries to two others after they allegedly inhaled toxic fumes
while manually cleaning a chemical disposal tank inside a hand tools factory on RK Road in Ludhiana district.

The commission has issued notices to the Punjab chief secretary KAP Sinha and Ludhiana police commissioner Swapan Sharma, directing them to submit a detailed report within two
weeks. The report is expected to include the status of the police investigation, the condition of the injured workers and details of compensation, if any, announced by the
government.

According to NHRC, the workers were hired by the factory management to clean a sewage system used for disposing of chemical waste. They allegedly entered the sewer line
without any safety equipment and were exposed to toxic fumes.

The commission observed that if the contents of the media report were true, they raised serious issues of human rights violations, warranting intervention.
As per the incident reported on June 1, three workers died on the spot, while two others assisting in the operation lost consciousness and were rushed to hospital for treatment. The

Moti Nagar police station had lodged an FIR against the factory owner under Section 105 (culpable homicide not amounting to murder) of Bharatiya Nyaya Sanhita. However, no
arrest has been made even five days after the mishap.
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Crime Branch Orders Probe Against Senior IPS Officer in Soumya Murder Case

NHRC complaint prompts investigation into alleged misuse of constable for domestic work
by Itishree Sethy June 7, 2026 in Odisha, Trending Now Reading Time: 1 min read

Odisha Crime Branch initiated a formal enquiry against a seniorIPS officer after allegations surfaced in connection with the Soumya murder case.
The directive followed a complaint filed with the National Human Rights Commission by Bhajaman Biswal, who alleged that deceased constable Soumyawas forced to perform
domestic work for a seniorIPS officer. The CID_CB letter, issued from Cuttack on May 26,2026, instructed

the Additional Director General of Police, Railway and Coastal Security, to conduct a detailed investigation and submita report by May 30.

The communication, approved by
the DGP, Odisha, enclosed the NHRC reference and requested a comprehensive reply to the Commission. Sources confirmed that Soumya’'s mother had accused ADG Dayal Gangwar of using her son fc

The Odisha Crime Branch investigation seeks to verify the allegations and determine whether any misconduct occurred within the department. Officials stated that the Railway and Coastal Security wil

The Odisha Crime Branch investigation underscores the state’scommitment to transparency and accountability in law enforcement. Authorities expect the report to clarify the circumstances surrounc
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ADG Arun Bothra to probe allegations against ADG Dayal Gangwar
By: Smita Writes Date: June 7, 2026, 3:08 PM

TNI Bureau: In a significant development, the Odisha Police has ordered an inquiry into allegations that deceased
GRP constable Soumya Ranjan Swain was allegedly engaged in domestic work by Senior IPS officer, ADG Dayal
Gangwar. The inquiry follows a complaint filed before the National Human Rights Commission (NHRC) by
petitioner Bhajaman Biswal.

The NHRC had sought a report on the allegations through a reference sent to the state police authorities. Acting
on the NHRC's direction, the CID-Crime Branch has instructed the office of the Additional Director General of
Police (Railway & Coastal Security), ADG Arun Bothra, to conduct a detailed inquiry into the matter.

The letter directs the inquiry officer to examine the allegations raised in the petition and submit a comprehensive
report to the concerned authorities for onward transmission to the NHRC. The communication states that the
action has been initiated with the approval of the Director General of Police, Odisha.

The case has attracted attention due to the serious nature of the allegations involving the alleged misuse of police
personnel for personal domestic work, a practice prohibited under service rules. The findings of the inquiry
headed by ADG Arun Bothra are expected to determine whether departmental or further legal action is
warranted.

The issue had snowballed into a major controversy after Soumya Ranjan was tortured and lynched by an irate
mob in Balianta area, on the outskirts of Bhubaneswarm on May 7, 2026, on the charges of molestation of a
stranger woman. At least 16 people have been arrested in connection with the case. Some outsiders were also
found involved in the murder while Soumya’s friend Om, who was present at the spot with him, also came under
serious scrutiny.
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IPS officer under lens over allegations of engaging GRP constable Soumya for domestic work
PTI Updated: June 7th, 2026, 19:07 IST in Metro, Top Stories

Bhubaneswar: Odisha crime branch has initiated a probe into allegations that a senior IPS officer had illegally
engaged a GRP constable, who was lynched last month, for household work, officials said Sunday.

The investigation has been assigned to Additional Director General of Police (Railway and Coastal Security) Arun
Botha, who has been asked to conduct a detailed inquiry into the allegations against another ADG-rank officer,
Dayal Gangwar.

According to an official communication from the Inspector General of Police (IGP), CID-Crime Branch, Botha had
been asked to submit a detailed report to the office of the Additional DGP, HRPC by May 30 for onward
submission to the National Human Rights Commission (NHRC).

The copy of the letter was made available to the media Sunday.

The development follows a petition filed by one Bhajaman Biswal before the NHRC, alleging that Gangwar had
engaged Government Railway Police (GRP) constable Soumyaranjan Swain, who was allegedly beaten to death by
a mob May 7 at Balianta on the outskirts of Bhubaneswar, for domestic work beyond official duties.

The deceased constable’s parents have also alleged that Gangwar subjected their son to both physical and mental
harassment, including forcing him to perform personal household tasks.

Following the allegations, the state government transferred Gangwar, who was then serving as ADG
(Communications), and posted him as Officer on Special Duty in the home department.

It was further alleged that during his tenure as ADG (Railway), Gangwar had engaged several GRP personnel,
including Swain, for domestic work.

Meanwhile, an NHRC team, which is independently probing the alleged lynching incident, has questioned
Gangwar and recorded statements from the deceased constable’s family members, his girlfriend, an ambulance
driver, and two women who levelled allegations of attempt to rape charge against the constable.

Swain was assaulted by a mob on May 7 after his motorcycle allegedly collided with a scooter carrying two women
in Balianta police station area, following which he was accused of assault and attempted rape.

The crime branch is currently probing two cases related to the incident — one on the lynching and another on the
alleged attempt to rape.
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So far, at least 18 people have been arrested in connection with the lynching case.
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Odisha mob lynching case: NHRC intervention triggers Crime Branch inquiry against top cop Dayal Gangwar over
abuse of power

Meanwhile, Gangwar was grilled by the NHRC probe team in connection with the lynching case, in which GRP
constable Soumya was killed.
Published By : Debadas Pradhan | June 7, 2026 12:19 PM

Bhubaneswar, June 7: The Odisha Police Crime Branch has initiated an official inquiry into serious allegations that
a senior IPS officer illegally engaged a deceased Government Railway Police (GRP) constable for domestic
household work.

In an official letter dated May 26, which has come public fore today, the Inspector General of Police (IGP), CID-CB,
had directed the Additional Director General of Police (Railway & Coastal Security) to conduct a detailed
investigation into the matter and submit a report by May 30, 2026.

The development came after one Bhajaman Biswal moved the National Human Rights Commission (NHRC)
alleging that senior ADG-ranked IPS officer Dayal Gangwar engaged GRP constable Soumyaranjan Swain, who
was beaten to death by a mob on May 7 in Balianta on the outskirts of Bhubaneswar, for his domestic household
work beyond official engagements.

Meanwhile, Gangwar was grilled by the NHRC probe team in connection with the lynching case, in which GRP
constable Soumya was killed.

The State Government has transferred Gangwar, who was serving as the ADG (Communications) and attached him
as Officer on Special Duty in the Home Department. It was alleged that Gangwar, during his tenure as the Railway
ADG, has engaged several GRP constables, including Soumya for domestic household work. Though he was
transferred as the ADG (Railway), he did not allow Soumya and others to return to their original place of posting.

The senior IPS officer was drawn into the controversy after Swain’s parents alleged that their son had been
subjected to mental torture by Gangwar and forced to perform personal work unrelated to official duties. They
alleged that Swain was made to look after Gangwar's gymnasium centre and suffered severe mental stress.
The family claims that Soumya was the victim of a well-planned conspiracy.

The NHRC took cognisance of the matter and launched an inquiry.

During the five-day long investigation last week, the two-member probe panel of the Commission met several

people, including Soumya'’s parents, relatives, girlfriend and the ambulance driver and the two girls who had
levelled allegations of sexual assault against the 32-year-old constable.
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According to the allegations, deceased Soumya and his friend Om Prakash were riding a motorcycle when it
collided with a scooty carrying the girls near Ramchandrapur under Balianta police station on May 7. An
argument allegedly followed, after which Soumya misbehaved with them and attempted to sexually assault them.
When they raised an alarm, locals rushed to the spot and attacked the duo.
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s Hid! &l ST R I gfer fawmT gRT &l STt 8, fSieh wRaror | Ueft wem afed gidt 81 AT & ST ot gfeld a1t & Hfier
fEam &t Tepfal Y Srgrar 33 & e mar g1

YR H 1T (SfR) I Akt a1 3T FueH & foiv 31d dep hlg A, W S &l & Ui g1 JeIfd YRd = 1997 H 'dgad Ig
T faRieft T W gaer fFe &, AfhT ada™ & g @ fRues & g ard < dfgar ofik YR Tfdem & uraemi o gt
3TN R STaT &1 AT fFaRuT g 2010 & dArhaT gRT 9TRd b 7T o1, fSieenT Se2d 9gad U & T hl gfE ol 3R
I ohl WE TY Y ST STYRTE I ATI BTediTch, Tar IfAfT &t 9 S 3R denet i fRAwiRken & are, ag Ay dwg g mr
3fR I T TU 5] of Fehl|

HAHATAHR THg! T FeT & fh RA H g= Tt ohgl @it fR19d & AR S &1 71 g1 & o dfve} & Sara shaermn Repeta &
forg AT 8k gRaER T GfaA T ot feeT & 71T 8| Tga g & s faRivEl 3 YRd & SR ATanfdeR AT & SgEy
g a1 ot STefAeh S & ol 98 GUR e T ST R o7 | @fche dhg IRePR A 30 W & A1el | < feRrera & #ial ot
TeR” 32T ! TRERI ehl WY Theh ol Ugdl, dd SrARIh! fader #fl &l srtent # Hisje ATHel & A%eTaTe i efeh AfHar g1 Q21 & Adrai
Y TS fo@™ ST 81

- itz ANt



The Print, Online News, 08/06/2026

et
NATIONAL HUMAN
RIGHTS COMMISSION

Source: https://hindi.theprint.in/india/odisha-ips-officer-under-scanner-for-

SNfSem: STemRd} Shidad & TR MM M o AR F MG AfAHRT Fd & qRR A
1o 7 June, 2026

YIAIRAR, AT S (WTST) ST Gfeie hi STORTET AT = $ SIRIUT hl ST Y[F e &1 & b Toh AR U IRt = fisd 7gH
dieeht AR STet 7Y SR Shivcad i 37 &G § TR HH H 1T @ T

39 A & g a1 o sifaRkad gfere et Aders (Rad iR adia gRem) ST ater ot |t 1T § 1 3719 QIS 3 o Sifdart gare
AR & AT & IRIYT bt fawqd STia dhet bl gl 1T 8

g HeATeh BT AHAIHSR TN (TITTREY) & THel T faaret gRT SR Ueh T & o1 919+ 31 8, foed sy
T 7T § foh THTAR A IsTehiar Yera g (STemRdT) & Shieaet HIRaesTH & oht SMTTehTRe el § U BRe S | o1l @I AT

T I TTd AE Dl AR & ST SelTch dTettarial & g gRT Hfdd IR R die-tea g e & 18 ot

W & ATaT-fuar 7 gg oft eRIT avIman € foh TR 7 3% a9 @t AR 3R aMfde wu @ yarisd forar, o 39 =R & st
I o foIg FoTeR e oft enfie g1

JRIYT & qTq, 5T FIHR A TR T deTGell &2 378 g AT H fai &rf AfaepRt & &a & q-1d e faa
gg ot 3R g foh TEtsit (R7d) & ©U F 3797 HRIKIA & GRM, THAR = W Gled e SHTSTRUY i bl O] I H oI @ T

39 &, hieael oh AR ST I GeAT Sl Wosl &G F 19 o 61 TITINRT I Teh & = AR & IBdTS i § 3R Jdeh hivedd &
gfkaR & Tewt, ITh! UfAHI, T TRAT a1 3R hiedd IR JadllehR & UITH I STRIT T aTelt &1 AfGsT & 931 3ot fhy &

Td 9T 75 I STATSTIAT AT & & W Pl AleTaTsiohd hidd dk UR G AfgerTail i of ST el ©hel & Tl T, o a1g g
HIE W TATRhR & YT T SRIY T Y g fha |

STURTE LTRAT hivedel ohl +fig gRT dieere AR QU ST, 3R IH W @Y 71T SellchR & UATH & RIYT ¥ g ATHe! chl SIid e gl &l
dieehe Shivcad i AR 3 hl AT H 379 dch HH & HH 18 AR bt TRTR fhar 511 gt g1

HTST A=TeT GLTid

PNIC]

Ig @R AT Yol Toiell @ “3ifet-this’ g1 off 77 8. g8k ehee o fau RRftie iR =181 8.


https://hindi.theprint.in/india/odisha-ips-officer-under-scanner-for-allegedly-making-grp-constable-do-household-work/982936/
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Janta Se Rishta, Online News, 08/06/2026

et
NATIONAL HUMAN
RIGHTS COMMISSION

deaths-in-ludhiana-factory-sewer-seeks-report-4745956

Ludhiana thet # Hier # g8 #Hidl 'k NHRC 3 93 ferar, Ruié #iht
Kiran7 June 2026 10:38 AM

Ludhiana Gf&r3mT Aerel g Us<d shHter (NHRC) = G foiet & Ueh Sherdt o 3ieR HieR @18 ATth ohid §HY hidd dik TR
STgiet U H TG o G fi7 7oTgyl bt Hid 3R &1 311 & BTt g1 1 Ga daH forar g1 Hifsar Ruldy wR shrkars &hed gy, srter 3
USITE & T Tchedt 3R AT giohy shffisr ot Aifed SIRY & & 8TR & 8iar et W fedes Ruld At 81 NHRC & Harfae, Aergg)
&l B IR TR herdt Aoie A hifieret aee & fE@ieTa & AT seHTe g1 aret Wer A% &l G o & fay & o w@r ol
AR HfAd dR TR forr ot sfaaudie & Hier @rs= & g9 T8 ofk STgdial §u & dueh & o1 Q| St 3 el foh R Hifear & g
T 1A T U1 S 8, A I8 HeAT g TseH SR aehwerd SuR A1 & Ieee @ aehy TR Riarg et st

NHRC 7 357 TR R g srfdamria & Siia sl Ui, arid Aeigy) it Afserd el ok difsal ofk 3veh afkart & forg gifta
Tt oft garerst & aR # fSeed 37 ot g1 §1 RUIEH & HdTfdeh, T gTadm 1 S ! 3T AT| HieR A1s H g8 o 18 ol #vige!

Hich TR &) Hid g1 718, STafch I7ch! AGG et 7Y &1 3R ASIGE iU dIR TR SGIA gl 1Y R 378 SATST O [o1Q SIUATed of ST 7T | 39

AT 7 Toh R fthe WA HiaR @1g1 i 819 & Th1s 3fR ASTgy! ol YREM o Hg ohl STid o GIR A off 3T 81 SHfYRRT 39 gTerd &
ST &R 3@ § [SI1eh! aoTg § HId g8 8k Helgy o1l ga|


https://jantaserishta.com/local/punjab/nhrc-takes-cognizance-of-deaths-in-ludhiana-factory-sewer-seeks-report-4745956
https://jantaserishta.com/local/punjab/nhrc-takes-cognizance-of-deaths-in-ludhiana-factory-sewer-seeks-report-4745956
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CHANNEL

TIME

DETAILS

DURATION

PROGRAM

AUTHOR

PERSONALITY

07.06.2026

Kalinga TV

13:00

NHRC Intervention Triggers Crime Branch
Inquiry Against Top Odisha IPS Officer Over
Abuse of Power

09:06 Min

Breaking
News

Abc

07.06.2026

OTV

19:00

Crime Branch Intensifies Probe into Soumya
Ranjan Swain Murder Case

-The investigation into the widely discussed
murder case of Soumya Ranjan Swain has
gathered pace, with the Crime Branch continuing
its probe into the matter. The renewed focus
comes after developments linked to the National
Human Rights Commission (NHRC) inquiry. As
part of the ongoing investigation, Crime Branch
officials have continued their examination at
Soumya's gym and other relevant locations
connected to the case. Reacting to the latest
developments, Soumya's uncle Ajay Das shared
his views on the progress of the investigation. The
case remains under scrutiny as investigators work
to uncover further details and establish the facts
surrounding the incident.

01:58 Min

Breaking
News

Abc

07.06.2026

News18 Odia

15:00

Soumya Murder Case :The Crime Branch has
intensified its probe into the murder of Soumya
Ranjan Swain in Balianta, conducting
investigations at his residence and gym.
Meanwhile, Soumya's family has revealed that his
marriage had been fixed with the woman who

recently approached the NHRC regarding the case.

06:05 Min

Breaking
News

Abc
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07.06.2026

Mathrubhumi
News

15:00

Balalakshya Commission Urges Government Job
for Nine-Year-Old Who Lost Arm Due to Medical
Negligence.

- The Balavakasa Commission emphasized the
need for government support for the girl affected
by medical errors.

* This case highlights the importance of
accountability in healthcare and support for young
victims.

00:32 Min

Breaking
News

Abc

07.06.2026

ABP NEWS

19:00

Bihar ¥ T3 & I IR gHAN! 91d-dTd 5
Arun Shankar Prasad
f¥ER & ays a9 Ue ot AeHIad 3R
HTH-TTRT H ST WeR T 311S g | fagR
WHR & 97 G Td Yardt 4fHd Heam
AT 31071 THR UG o BIhd IR Hidd 20
g fhT WM T A 9= § § ISR &b
IR, T3 31507 R TG Uh YS& gyl
o 4d oafad & uieHl § Jarerd SR TdeH
WW%WW%%WW =
2 SR R AT A R U= &
Ry TeeH Y= HR el Tad 8 ad fRufd
-Taquf g) 775 iR Hft & wiftha Pl OR for
T RO & Gaifad, UeR & SR 13 &1
TS} DY TH Ug 3R arg &1 2= ot g
7| Hidh IR UG gR&f Hital 3 It &l
IRI&T S1ER Feprer| 93 A 39 g1 o Ul
oI TSR 81 T 3R T §, ST
1 el & fb TS B ofid BT W18 &
S & RIT® HRaTs B omat|

04:11 Min

Breaking
News

ABc
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07.06.2026 | Kalinga TV | 19:00 |Balianta Mob Lynching: Crime Branch Intensifies | 04:12 Min Breaking ABc
Probe as Scrutiny Mounts on Senior IPS Office News
07.06.2026 18:00 |DU ol Assistant Professor I el DI 11?11‘ 01:01 min Breaking Abc
Aaj Tak , ST I 37T YT HIfdd News
feeh & g 3Rl TR fawelt gaRict &
T Higa SRRCT YIBER i g1 b HHA H
gferd A U Al IR U Yo SRIT H uidd
TS & gefH ¥ RUAR foan 3. geend o
# G341 P! gofg U] faare adls o %l @,
SRITTT = AT BT b g HA b oIl 3+
1Y T s bl Hi T .
07.06.2026 | News State | 14:20 [Mumbai Knife Attack&}% H 1e-ggls ATpdrell, | 01:03 Min | Breaking Abc
1 &1 1Id, 3 9.2 gfer 3t fgvmad | News
07.06.2026 | CNN News 14:00 |SFI Stages Massive Protest March Outside 02:20 Min News Abc

Trivandrum School Over Dalit Woman's Sacking
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